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‘d;' IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:H!DERABAD BENCH
0A,341/96,
Rate of order:25,3,96.
Betweensgw
P, Ramachandra Rao eoe Applicant,
Anad

1., The Senior Divisional Electrical Engineer,
Sauth Central Rallways,Vijayawada,

2, Senior Divisional Personnel Officer,
South Central Railways,Vijayawada.

ses Respondents,

Counsel for the ApplicantiV,Viswanathan
cdunsel for the Reépondentsscsscu

CORAMs
HON'BLE MR,JUSTICE M.G . CHOUDHARY, VICE CHATRMAN
. : HON'BLE SHRI H,RAJENDRA PRASAD,MEMBER(A)

The applicant and his counsel absent, The
applicant has not carried out the amendment allowed on
12,3,96, The applicant and his counsgel were absent on

earlier date also i,el on 22,3,96, 0,A is dismissed for
defiault, Mr, Satyanarayana for Mr.Devaraj appeared for

respondents, . - J/ o
, S RV o
: Dy.Registrar(Judl)



-n2--—

mt@

1,

.

3.

4.

The Senior Div1sional Electrical Engineer,
South Central Railwgys, Vijayawada,

Senior Divisional Personnel Officer, |

' South Central Rallways, Vijayawada,

Cne copy to Mr.V,Viswanatham,Advocate, 16-9-749/41,
Race Course Road, Old Malakpet ,Hyderabad-36

One copy to Standing Counsel for Central Govt.
- Car,Hyd. : ,
One spare copy.
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TYPED BY | ' CHECKED BY
COMPARED BY : APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
: ' HYDERABAD * BENCH AT HYDBRABAD

THE HON'BLE MR.JUSTICE M.G.CHAUDHARY
- VICE-CHAIRMAN -

AND

THE HON'BLE MR.H.RAJENDRA PRASAD - :M(4)

pom— ~

—

. Dated: - ~1996

D ORDER /FUEG4k

Comae. 34U IPE -

Admitted and Interim Directimns
issugd. :

Dismissed as wi{:hdrawn.

Dismissed for Defaults——""
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Ordere

Re jected.

pﬁm v ' : ‘ No erder s to costs.
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